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s TREgT S TSHR JAT9F

e fawett, 24 S, 2025

3. 2807 (37).—Fva T TLHIT AL TSTHT SATeT=aH, 1956 (1956 FT 48) (S T8H THH THT]
I<H AT FZgT 97 §) T &7 3F T ITLTT (1) F Tl AT T TS 92T AR 6 G2F TART AT
TISTART HATAT 61 ATEGAAT H&AT F1.3M. 1977 qIErE 01/05/2025, ST AT & TSI, STETETT, 9T 1,
gue 3, IUET (i) § WA FiT T2 off, g ST T ST F AT forer & NH-530B = f.dT. 197.3 &
6.71.228.5 (F=AT) TF F T TSTHRT a6 FAT (FTSTHLA / AL A HT a4, A1), AL, T 3T
TATAT & [T 37 ATAAT | UG ALAT | AT I FT 517 FEeA 3 (0 180T Al =09 6y ofF ;

ST I ATAAAT 7 FTL I<h ATSTHIT ohl €TT 37 sl ITLTT (3) o A+ ar@E "09/05/2025" =i
"I ISTAT " 3T "T T[T A O0SAT " AT § TRTTord & o o ;
STaTeh FETH TTTErTLT &l 1T 3-TT o dgd 1AL AT 917 g2 &, Fore 9% o= o 3w 8 e se9er

3T = T R fBFar T,

S HETH AT 7 3h STTAHIH il &TeT 39 il STLTT (1) F ATEAL H, FwalF TRl SqAT
IR

4116 G1/2025 )
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qdA: A, Frald TLHIT, TAT ATTIRIT il Ih AIE I T ST I ST I ATAAAR 6l o727 39
T ITLTT (1) FTT T& TTRRAT T TN Fd U, g T FAT ¢ 1o S A= 1 § A= iEe i 1 @i
TS % oI st 3T ST =Ry

ST T, eI LT, S ATATAR AT 7T 3T AT ST (2) F SATHLOT § T HIUT FAT § o
TH ATEGEAT o TSI § TR T, I ATLAT | AT G a9 Aee a1t & G grae arcdieds® &9 9
Fea T gvER § Afga 21 Srustt |

ATLAT

I T TS F Tt forer & NH-530B  fah.#fY. 197.3 & f3.#1.228.5 ¥ forg sroiw it S ATt §<==T
gfga sraar a==T e fAawr

T T ATH: I T2 IESEI Ik HC R

A HeTuT T TR || R | 9w e e/ Raag
e (RRE<H) et w1 T
1 2 3 4 5 6

TTAH T ATH: TLAT

T T AT AT 4.

1 138 EE O 0.0027 || Fer FoFET AT4T. 13
T T TS FHATL
T2, |1 foaT TrSrer
FHTE, et fifa
BRI IRk
FAT o1, F32 g
T =9. forg e g
138

2 141 THT THATT 0.002|| =TT
141

3 143 LKl Ffo 0.0171|| TToter FHIE Fge TF
ot SETerer AT
Fge, AT FwEA
FFE Tl AT TTorer
FHT S, AqA
FAT Arareaa T =7
T Fvg fTaTeay,
Fraet = frareaa

TAT =T 7T T
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4

21

0.025

At e o ot
HIgd AT

21

23

0.001

Hrreft ZaeT FAT
Tt T e g,
et ey ot oft
I3 T fHig

23

249

0.1168

TaHe AT T
EIEIN
249

25

0.003

FEUT AT AT 07 A1,
F9re ATAT0 11 AT
T 7 foie &
|T, T ATET 0 9
AW AT, TH Tol T T
T e, = e O
T g, 199 TR
e 1 T e,
AT g
wer g, Fa
g T T30 a1
fig

25

26

0.04

TTHAAT, ATTHTD

RENNEGEIS]
26

263

AT TTAT

0.0045

T TZAT (TAT
T wTfersReor
ERE))

263

10

264

0.002

THATT
264

11

265

0.002

T g T Srarer
ez

265

12

266

0.002

qiew fig 7 srarer
ez

266
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13

271

st

k)

0.0196

et o et aeht
fafaw w9,
At = arew Tl
At e, et
ereft &g Tt Toraw
fée

271

14

28

0.0809

T g o
TS fig, T
AT f¥g
Theare fog , ofwmdt
wf=r T qrer 7w,
AT e o T
ey fig, «fadt
FATHAT TedT FeTaeg,
T g oo ot
g | e <=t ot
. 37T fHg

T TEaT T
AT TR TR
arfat =T ot =f
T g, 98 T
ITe, qi=" FATT
JTad TATIT AHALT
FATY, AT qeadr
T Tt =T THEATT
o, et #ROTaT
ot aelt oY foa
et

28

15

29

0.1114

EREETIMEES
TE Y ffg T
e fie

29

16

313

0.0292

TaAHE ALHA TFA
313

17

43

0.003

fererrer fire oo
BERICREES
43

18

44

0.009

fereraTer fog =
et forg, ofedt
frar &g oot
Ty, AT 24T
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Tt T fRE
44

19

45

0.01

e & Tg
45

20

46

0.0205

ofyereft gt T
Tl FHIT T,
HHTE THIT T Fee AT
AT 9&aT

46

21

47

0.0069

47

22

48

0.031

efar Z T
et g, fergmame
e =1 7o e,
SRTAOT f#g T a1
oot fig , off qear
T f¥ig O w0 =t
ERICREF

48

23

59

0.051

ATt T T T T
qY9T T fog 73T
TH [ GEET AT
AT T & T
THT T

59

24

60

0.0591

Fay T g, a&
FATT fiE T =,
ST qTer T8E, FHeT
AT AT w1, ST
T 7. 7S FAHT
g, e ar ar.
14 T = =, 99
T fig TeT =
A 3T e
ATt areft FHATT
T F. A a9,
AT T ATATAT
qTA, 9T 141,12
AT [T TG
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T4, AT T AT T
T A, s
e AT ool ofF
FAT AT

60

25

61

0.104

T &g e
srrater fiig, ofradt
FHT AT TAT

. STarer g, I
TERTET I G AT
AT I o Tt
=7E TR, B AT,
TH AT, AT HE
T FATEAT,
AT et T T T
T3, TSTITH, AT
RE I IE RS
ATt ereft AT
T T AR =

61

26

62

0.0444

AT T =T Ol

qT T foig
62

Total

0.7981

[®T. 5. NHAI/11013/2011-LA/Notif/2018/PIU-Agra/3D]

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 24th June, 2025

ag ™, ATeE

S.0. 2807(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport

and Highways, 1977 Dated:01/05/2025 , published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-section
(ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH-530B in
the stretch of land from Km. 197.3 to Km. 228.5 (Bareilly) in the district of BAREILLY in the state of UTTAR

PRADESH

india” both dated 09/05/2025; under sub-section (3) of section 3A of the said Act;

And whereas the substance of the said notification has been published in “Amar ujala” and “The times of
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And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled

the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has

submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers

conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest

absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-530B in the

UTTAR PRADESH.

stretch of land from Km. 197.3 to Km. 228.5 in the district of BAREILLY in the state of

State: UTTAR PRADESH

|| District: BAREILLY

Sl. No.

Survey/Plot
Number

Type of Land

Nature of
Land

(in Hectares)

Area

Name of Land
Owner/Interested
Person

| 1

| Taluk: Bareilly

| Village: Chaubari Mustqil

1

138

Private

Agriculture

0.0027

Kush Saxsena Minor 13
Year S/o Rajesh Kumar
Guardian Self Father
Rajesh Kumar, Smt. Priti
Mishra W/o Shri Pradeep
Kumar Mishra, Karan
Singh S/o Late Shiv lal
Singh

138

141

Government

Chakmarg

0.002

Chakmarg
141

143

Private

Agriclture

0.0171

Rajesh Kumar Kakkad
S/o Shri Jagdish Narayan
Kakkad, Smt. Komal
Kakkad W/o Shri Rajesh
Kumar Kakkad , Atul
Kumar Srivastava S/o
Shri Ramesh Chandra
Srivastava, Smt. Ruchi
Srivastava W/o Shri Atul
Kumar Srivastava , Ankit
Gupta S/o Shri Anil
Kumar Gupta, Smt.
Abhilasha Gupta W/o
Shri Ankit Gupta

143

21

Private

Agriculture

0.025

Shri Tularam S/o Shri
Mohan lal
21
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23

Private

Agriculture

0.001

Smt. Hemant Kumari
W/o Shri Bhagwan
Singh, Smt. Anju W/o
Shri Uday Pal Singh
23

249

Government

School

0.1168

Government Narmal
School Chaubari
249

25

Private

Agriculture

0.003

Krishna Minor 7 Year,
Kaushal Minor 11 Year
S/o Dannu Singh
Guardian Punam Mother,
Suhani Minor 9 Year D/o
Dannu singh Guardian
Punam Mother, Punam
W/o Dannu Singh,
Kranti devi W/o Gaya
Singh, Sonu Singh S/o
Gaya Singh, Pawan
Kumar Singh S/o
Ramveer Singh,
Ratibhan Singh S/o
Maharaj Singh, Kamal
Singh S/o Late Krishna
Pal Singh

25

26

Private

Agriculture

0.04

Ramlali,Vedprakash S/o
Rachhapal
26

263

Government

Navin Parti

0.0045

Navin Parti ( Bareilly
Development Authority)
263

10

264

Government

Chakmarg

0.002

Chakmarg
264

11

265

Private

Agriculture

0.002

Saurabh Singh S/o
Jagdish Singh
265

12

266

Private

Agriculture

0.002

Saurabh Singh S/o
Jagdish Singh
266

13

271

Private

Agriculture

0.0196

Smt. Priya Sharma W/o
Nitin Kumar Sharma,
Smt. Ruchi Pathak W/o
Nikhil Pathak, Smt.
Shashi Singh W/o
Rajeshwar Singh

271

14

28

Private

Agriculture

0.0809

Ratibhan Singh S/o
Maharaj Singh, Smt.
Mamata Singh W/o
Ratibhan Singh, Smt.
Ruchi W/o Suresh
Chandra, Smt. Kiran
W/o Laxman Singh, Smt.
Belamati W/o
Phoolchand, Sandeep
Singh S/o P.P.Singh,
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Nirmal Devi W/o Late
Prempal Singh , Ravi
Sankar Rastogi S/o Shri
Ramprakash Rastogi ,
Savitri Devi W/o Shri
Ram Singh, Subham
Kumar Yadav, Sachin
Kumar Yadav S/o
Amlesh Kumar, Smt.
Satyawati Sharma W/o
Shri Ramkumar Sharma,
Smt. Sangeta Sharma
W/o Shri Vivek Sharma
28

15

29

Private

Agriculture

0.1114

Anuj Kumar Singh,
Rajveer Singh S/o
Natthu Singh

29

16

313

Government

School

0.0292

Government Narmal
School
313

17

43

Private

Agriculture

0.003

Shishupal Singh S/o
Rajpal Singh
43

18

44

Private

Agriculture

0.009

Shishpal Singh S/o
Rajpal Singh, Smt. Reeta
Singh W/o Raghvendar,
Suneta Devi W/o Rajpal
Singh

44

19

45

Government

Non
Agriculture

0.01

Khad ke Gadde
45

20

46

Private

Agriculture

0.0205

Smt. Purnima Patwa W/o
Samod Kumar, Samod
Kumar S/o Kanhaiya lal
Patwa

46

21

47

Government

Rasta

0.0069

Road
47

22

48

Private

Agriculture

0.031

Suneta Devi D/o Rajpal
Singh, Shishupal Singh
S/o Rajpal Singh,
Jagatpal Singh S/o Braj
Bhushan singh, Shri
Suresh Pal singh S/o
Late Shri Rajpal Singh
48

23

59

Private

Agriculture

0.051

Smt. Ram Devi W/o
Suresh Pal singh, Daya
Ram S/o Summeri lal,
Smt. Rama devi W/o
Ramesh Babu

59

24

60

Private

Agriculture

0.0591

Awadh Kumar
Singh, Tarun Kumar
Singh S/o Late Jagat Pal
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Singh, Kamla Devi W/o
Late Jagat Pal Singh,
Kartisha Singh D/o Late
Manoj Kumar Singh,
Ritisha Minor 14 Year
D/o Late Manoj Kumar
Singh Guardian Mother
Self Sanju Singh, Smt.
Sanju Singh W/o Late
Manoj Kumar Singh,
Smt. Shashi Kumari W/o
Late Yogendra Vechain,
Shreyansh Daksha Minor
17 Year, Bharat Minor
12 Year S/o Yogendra
Vechain, Shri Natthu lal
S/o Shri Summer, Smt.
Bhagwan Shri W/o Shri
Kanchan lal

60

25

61

Private

Agriculture

0.104

Arun Singh,Sachin
Singh, Saurabh Singh
S/o Jagdiesh Singh,Smt.
Kushum Devi W/o Late
Jagdiesh Singh, Chandra
Prakash S/o Hera lal,
Smt. Puja Sharma W/o
Chandra Prakash,
Chhotelal, Ram Aautar,
Rana Singh S/o
Chokhelal, Smt. Laxmi
Devi W/o Late Rajpal,
Ompal S/o Shri Harpal
Singh, Smt. Shashi
Kumari W/o Yogendra
Bechain

61

26

62

Private

Agriculture

0.0444

Smt. Ram Devi W/o
Suresh Pal Singh
62

Total”

0.7981||

[F. No. NHAI/11013/2011-LA/Notif/2018/P1U-Agra/3D]
SHAIKH AMINKHAN, Director

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064

and Published by the Controller of Publications, Delhi-110054. f4hcHane




		2025-06-25T22:41:57+0530
	KUMER CHAND MEENA




